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g fhar S @ f goe Ui ¥ affq fRemea st BLADELESS WIND TURBINE FOR POWER

GENERATION § ©sfea 8, & Gofieor, 99t 15-01 § 1.Mr. Arya Aurosish 2. Mr. Gourav
Kumar Sahoo 3.Mr. Rahul Kumar Bastia 4.Mr. Laxmi Narayan Routray 5.Mr. Bishnu

Narayan Mahapatra & ™ # I9g® @& AR i@ & & faar ™ 2

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 15-01 in respect of the application of such
design to BLADELESS WIND TURBINE FOR POWER GENERATION in the name of 1.Mr.
Arya Aurosish 2. Mr. Gourav Kumar Sahoo 3.Mr. Rahul Kumar Bastia 4.Mr. Laxmi
- Narayan Routray 5.Mr. Bishnu Narayan Mahapatra.

feome efaferam, 2000 e festieet Frm, 2001 & orend saat @ oFERer H :

In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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faer, sfafam vd fam & Peest & arefiq, ofw auf $i arfaRes eaf & forg v S g 5 T ust &t Suah faftres erfarfal srerar faker &
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal

proceedings or for obtaining registration abroad.




